
R,A'ASTHAN HIGH COURT, JODHPUR

ORDER

No.Estt.(rus)/8 4 I 2o2o Date:19.11.2020

Following Judicial officers aTe hereby appointed/posted as Presiding Offlcers

of the vacant Courts shown against their names in addrtion to their own duties till

further orders :-

NOTE !-

s.
l{o,

I{.me of th. officers with pres€nt post
whom is to b. given additlonal
appointmsnt of vacant court in addition
to thelr own duti63,
SARYA SHRI:

Name of Vacant Court(s)

I 2 3
JAIPUR ]ltETROPOLITAN-II JUDGESHIP

1 UPENDRA SHARMA
Spl. ludge, Spl. Coun, Prevention of
Corruption Act, No.1, Jaipur lqetropolitan-II

Spl. Judge, Spl. Court, Prevention of
Corruption Act, No.4, Jaipur

JODHPUR l,l ETROPOUTAT{ JUDGESHIP

2 DEEPAK KUI.IAR
Spl. ludge, Spl. Court, Prevention of
Corruption act, No.1, Jodhpur I'letropolrtan

spl. ludge, Spl. Court, Prevention of
Corruption Act, No.2, Jodhpur

xo.Estt.b2(v) 1/wA I 2O2O I 44s5
Copy forwarded to the followrng for rnformation and necessary action:

1. The officers shall dispose off minimum 40olo additional work as
per circular of standard of work.

2. The cases n which accused are in custody or lhere are
direction of hrgher Court for time bound disposal of case, shall
be decided on pnority basis.

1.The Regrstrar-Cum-Principal Secretary to Hon'ble the Chief lustice, Rajasthan High Court,
lodhpur/ Bench, laipur.

2.The Secretary to the Law Minister, Government of Rajasthan, larpur.
3.P.S. to All Hon'ble ,udges at lodhpur.
4.The Principal Secretary to the Government, Law Department-Cum-Legal Remembrance,

Ra.lasthan, Jaipur.
5.The Secretary to the Government of Raj., Department of General Adminrstration (Gr.2), Jaipur.
6.The Secretary, Lokayukta, Sachrvalaya, Jaipur.
7.The Accountant General, Rajasthan. Jaipur.
8.The Regrstrar General /Reqistrar(Vig.)/(Admn.)/(Rules)/(Class.)/(Exam.)/OSD(F&l)/(Judrclal)

Rajasthan High Court, lodhpur and Registrar hq. at Delhr.
9.The Regrstrar(Admn.), Rajasthan High Court Bencf, laipur with the request to distribute the

copies of thrs order to all the Hon'ble Judges srtting at Jaipur through P.S., l4ember Secretary,
Rajasthan State Legal Services Authority and all the Judicial Officers posted in the Registry at
laipur Bench, laipur.

10.Alllt. Registra6/ Deputy Registrars, Rajasthan High Co!rt, Jodhpur/ Bench, larpur.
ll.Concerned District & Sessions ludges with the request to serve/crrculate the copy of this order to

the concemed Courts/Officers/Treasury Offrcers as per djrectron issued vide this offrce letter No
17022 dared 08.10.2015.

12.The Director, Raiasthan State ludicial Academy, lodhpur.
13.A.O..1., Classrficatron Section (Website), Ratasthan High Court, Jodhpur/Bench,larpur.

o\
REG (AD!,rN.)

Date:19.11.2020

q
Personal File/
Conf ./Accounts/General/
Sub.Court/Statrstics/Computer Cell/RlS Leave/

lr.Actt./Building Cell REGI (aDMr{.)


